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Non-Payment of Colliery Workers Wages by 
Victory Colliery (M) Group and Nimcha 

Colliery Karnari Managements

526. SHRt DINEN BHATTA- 
CHARYYA : Will the Minister of
LABOUR AND REHABILITATION 
(SHRAM AUR PUNARVAS MANTRI) be 
pleased to state :

(a) whether the Victory Colliery (M) 
Group and Nimcha Colliery Karnari manage­
ments, Raniganj, Burdwan, are withholding 
the workers’ payments for many weeks if so, 
the details thereof;

(b) whether Government have received 
any representation on the subject ; and

(c) whe her any action has been taken 
by Government to force the managements of 
these collieries to cleat the due wages to the 
workers ; if so, the details thereof ?

TIIE MINISTER OF LABOUR AND 
REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) (SHRI R. K. 
KHADILKAR) : (a) to (c). Information
is being collected and will be placed on the 
Table of the House.

Increase In Minimum Bonus

527. SHRIMAT1 BHARGAVI THAN- 
KAPPAN : Will the Minister of LABOUR 
AND REHABILITATION (SHRAM AUR 
PUNARVAS MANTRI) be pleased to state :

(a), whether Government are going to 
increase minimum bonus from four to eight 
per cent ; and

(b) if so, when this decision will be imple­
mented ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRAM AUR PUN­
ARVAS MANTRI) (SHRI R. K. KHADIL 
KAR) : (a). There is no such proposal at 
present.

( b ) .  D o e s  n o t  a r i s e .




